New Delhi, Zhis the 7+th day o4 Mauy. 2004

HON"BLE SHRI R.K. UPADHVAVA, ADMINISTRATIVE MEMRER

! Viday Aol

8/0 Shni MR, Atal

C-TI/129, Lodhi Colonu, New Delhi-110003.
P Kailash Singh Negi

S/0 Shrni Prem Singh Negi

House no.121, Sectonr-6,

R.K.Purnam, New Defhi.
z Rajenden Pra Abad

/ Shrni Bhawani Shanken.

e NO. 313, Secioa—!S:
3 aubhaéh Apaniments
{nean Matiala Checks post),
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[Norne present even on the second call)

1. Union o4 India, through
The Secretanru,
Ministry o anizon ment &
Paa&gauanaﬂ Bhawan, CGO Compflex,
Lodhi Road. New Delhi.

2. Joint Secretanry,
overnment o4 India,
Natjonaﬂ AAAOQQKj"ﬂfAﬁf and Eco-Development
Boanrd ,
Ministry o4 Envinonment & Fonpats
Pariyavaran Bhawan, CGO Complex,
Lodhi Road. New De£h4A
2. Deputu Inspectonrn Genenalt o4 Fonest,

Ministny ob Envinonment & FonrAtA

P1<Jyavaman Bhawan, CGO Complex.

Lodhi Road, MNew Defhi. co ... Respondenta
(By Advocate : Mnrs. Avinash Kaur)

ORDER (ORAL)

None s present on behati o4 the applicants
even on the second call. From the necond, it is seen
that even on earlien date 4ixed on 27.4.2004, nobody

was present on behali o4 the applicant, Iz appeans

that zhe applicants are no Longern interested in

brosecuting . this Original Application. Theneidone .
thixs OA L4 dismissed in default and bon

non-prosecution.
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!R.K.VQPADHVAVA)

ADMINTSTRATIVE MEMRER
/navdi/





